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Learned counsel for the applicant Ms. S. S'inha 

sunmits that the applicant is not responding. - It appears 

he is not interested in pu.T suing the case 	T'he C.Ase 

is therefore dismissed for non—prosecution. 

2. 	Learned counsel for the respondent present. 

Mem be J) 	 Ylem be r ( A) 
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